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CENTRAL ADMINISTRATIVE TR IBUNAL
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~Present : Hon'ble Mr.Justice A.K.Chatterjee, Vice=Chair man

lon'ble Mr.MesS,Mykherjee, Administrative flember

UNION OF INDIA & ORS,
VS

JITENDR A NAR AYAN CHAKR ABORTY

For the apglicants s Mr.,P.Chatterjee, counsal

For the respondents: None

Heard on 3|27.6.97 o Order on-: 27.6.97
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A.K.Chatterjee, VC

The counsel for the petitioner in the MA states

that he withdraws the application. In such circumstance Ma is dispesed

of as withdrawn .
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